
HIGH GOURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DTSPOSAL AND

THE HIGH COURT AND SUBORDINATE COURTS OF

NOVEMBER,2022

PENDENCY OF MA'N CASES IN

MANIPUR FOR THE MONTH OF

HIGH COURT OF MANIPUR

Closing balance at the end

of the monthDisposal during the month

Pendency of cases which

are more than 10 Years old

at the end of the month

Disposal of cases which are

more than 10 Y€ars old

during the month

Pendency of cases which

are more than 5 Years old at

the end of the month

Disposal of cases which are

more than 5 Years old

during the month

SUBORDINATE COURTS OF MANIPUR

Clbsing balanie at the end

of the monthDisposal during the month

PendencY of cases whlch

are more than 10 Years old

at the end of the month

Disposal of cases which are

more than 10 Years old

during the month

Pendency of cases whlch

re more than 5 Years old at

the end of the month

Disposal of cases which are

more than 5 Years old

during the month

o't

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

9 t 10 205 18 223 0 0 0 38 30 68


